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Lalit s/o Namdeo Chaudhari ... APPLICANT
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The State of Maharashtra ... RESPONDENTS
and others.

AFFIDAVIT-IN-REPLY
(For and on behalf of Respondent No. 08)
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I, Samir Khalil Shaikh, as Chief Office (Additional
charge from 11/01/2025) Age: 36 years, Occu.:
Government Servant, R/o Faizpur , Taluka: Yawal,
District: Jalgaon, do hereby solemnly affirm and state on

oath as under:

That, As pee the order dated 22/01/2025
by this Hon’ble court, this deponent has filing this

additional affidavit in reply This deponent craves liberty to
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file a detailed Afffidavit if occasion so arises or if directed by

this Hon’ble Court at the time of hearing,.

1) That, this deponent is humbly submits that
on 10/10/2023, the learned collector Jalgaon has given
letter to the Executive engineer of irrigation department in
respect of submission of report for fixation of blue line and
red line of dhadi river and also directed to the office of this
deponent to submit all relevant document along with photos
and videos of the construction of dhadi river. This deponent
humbly submits that on 06/11/2023 office of this deponent
submits all the relevant photos and video to the office of
learned collector. This office of deponent has humbly
submits that as per the the direction and recommendation
of learned collector Jalgaon, the office of deponent has
submitted all the relevant photos and video to the office of
learned collector Jalgaon. Morevover on 30/01/2025, the
office of this deponent again requested the Executive
Engineer to do needful regarding fixation of Blue line and
red line of Dhadi river. The True and correct copies of

relevant document annexed as R-1 Collectivelly.
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2) That, This deponent humbly submits that, the
town of Faizpur is spilt up into two parts, one of the west
other to East by Dhadi river which flows from North to
South. The western portion of town, which is thickly
populated i.e Gaothan area. On the consulting of Jalgaon
Central report project Division of Irrigation, Jalgaon in
respect of map showing flood lines of Dhadi river in the area
of Faizpur Municipal limit, but irrigation department has
not supplied the flood link map therefore by conducting
local survey and consulting with the then chief officer and

senior persons of the town flood line is fixed.

3) That, As per the order dated 28/7/2021 by this
Hon’ble court in O.A. No. 54/2022 directed the committee
comprising the District Magistrate/Collector, Jalgaon
District, Executive Engineer as well as concerned official of
Maharashtra States Pollution Control Board shall cause
inspection and submit the report. It is pertinent to note that
01/09/2021 the said committee submitted the report
wherein clause 5.2 specifically said that “there is
primafacie observation is that the flow of the river is not

affected by the construction work as the river is non
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perennial and dry throughout the year. Thereafter as per

the order dated 22/05/2023 in Original Application No.

84/2022 by this Hon’ble Court again committee is formed
and submitted their report dated 05/10/2023 wherein also
clause no. 5.2 specifically said that “there is primafacie
observation is that the flow of the river is not affected by the
construction work as the river is non perennial and dry
throughout the year. Thereafter also on 05/03/2024 the
said committee also submits a fresh report and as per the
clause 6.2 their is specific and same observation i.e “there
is primafacie observation is that the flow of the river is not
affected by the construction work as the river is non
perennial and dry throughout the year. It is apparent from
the three reports of the committee established by the order
of this Hon,ble Coklrt that flow of Dhadi river is not affected
by the construction of work as the river is non perennial

and try throughout year.

In the light of the above-mentioned facts and
circumstances, the this deponent municipal council has
not done any act to harm the environment and considering

all the factual and legal position and circumstances the
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Date : |9/03/2025

Place : Aurangabad

Submitted through
Advocate for the Respondent No. 08
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Hence this Affidavit-in-Reply.

DEPONENT

(S alil Shaikh)
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VERIFICATION

I, Samir Khalil Shaikh, Chief Officer
Age: 36 years, Occu.: Government Servant, R/o: Faizpur
, Taluka Yawal, District: Jalgaon, do hereby solemnly affirm
and state on oath as under, that the contents of this
Affidavit-in-Reply in part are true and correct to the best of
my personal knowledge and as per legal advice. the contents
of Paragraphs No.(1) to (4) of this Affidavit-in-Reply are read
over and explained to me and the same are true and correct

to the best of my knowledge and belief.

Hence verified at Bhusawal on this day 19t of
March, 2025.

Date : 19/03/2025 DEPONENT
Place : Jalgaon

(S alil Shaikh)
Identified and Explained by:
amd AFFiDAVIY
{‘Q\_ﬂ/ vier v @firmen and Sigred Catwe «
MrfSee &m"' k\'ﬂl\l. i"dllh -
#50 ,,fq.u.pu»f Tal qawm}:usg
Advocate for the Respondent No. 08 MG Kw F27enty atvr ¢ dnatiler
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Collector's Office, Jalgaon

(Urban Development Branch)

Dated 10/10/2023

To,

Executive Engineer,

Minor Irrigation Department,
Jalgaon

Subject :- In accordance to Petition N0.84/2022 filed with Hon. National Green
Tribunal (N.G.T.) West Division, immediate submission of the report on the
determination of the Prohibitory Flood Line (Blue Line) and the Control
Flood Line (Red Line) of Dhadi River...

Reference:- Hon. National Green Tribunal, (N.G.T.) Western Division, Pune Dt. Order

dated 22/05/2023.

Regarding the above subject, it is informed that regarding the unauthorized construction in
the Dhadi river bed in Faizpur Municipal Council, Mr. Lalit Chaudhary, Res. Faizpur has filed Petition
No0.84/2022 with the National Green Tribunal, (N.G.T.) Western Division, Pune. The hearing of the said
petition was held on 09/10/2023 and during the hearing, Hon'ble National Green Tribunal has
informed to submit the report immediately.

However, according to the petition No. 84/2022 filed in the court, in order to submit an
immediate report, your office should determine the prohibitive flood line (Blue Line) and control flood
line (Red Line) of Dhadi River in the jurisdiction of Faizpur Municipal Council and submit an immediate
report. As it is a judicial matter, care should be taken to avoid delay.

Also, if there are any technical errors in the reports that have been submitted earlier, they
should be rectified and the revised reports should be submitted promptly. Also, does the road and
protection wall built along the river cause any disturbance to the main flow of the river, and does it
cause flooding or how? Also, because of that construction, there is a danger to the lives of the citizens
there or how? A detailed and detailed report should be submitted in this regard.

Sd xxx

(Ayush Prasad)
District Collector Jalgaon

To- Chief Municipal Council, Faizpur

2/- Regarding unauthorized construction in Dhadi river bed in Faizpur Municipal Council Hon. National
Green Tribunal, (N.G.T.) Petition N0.84/2022 should submit all necessary documents to Executive
Engineer Minor Irrigation Department, Jalgaon. Also, the construction in the Dhaadi river basin should
be video filmed by drone, and photographs should be taken and presented
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FAIZPUR MUNICIPAL COUNCIL, FAIZPUR

To,
Joint Commissioner
Collector's Office, (N.P. Branch)

Jalgaon.

Subject:- Regarding the immediate submission of a report on the
determination of the Blue Line and Red Line of the
Dhadi River in accordance with the application No.
84/2022 filed with the National Green Tribunal (NGT)

Western Zone Pune Bench.

Reference:- Letter from M. District Collector So. Jalgaon No.
Municipality-3/Kavi. 308/2023 dated 10/10/2023

Sir,

With reference to the above subject and letter, it 1s requested
that,

Regarding the work of beautification of the Dhadi River under
the Vaishishtyapurna scheme:-
As mentioned in the above reference letter from you, Faizpur
Municipal Council was ordered to submit a video and photographs of
the construction work in the Dhadi river basin using a drone.

Accordingly, the Municipal Council 1s submitting a complete video of
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the construction in the Dhadi river basin using a drone and submitting
it in a pen drive. Similarly, it is submitting the color photographs and
preparing an album of 25 photos and submitting it along with this.

However, the information is presented politely.

Your faithfully,
Sd xxx
Chief Officer,

Municipal Council Faizpur
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Faizpur Municipal Council, Faizpur Yaval,

To,
Hon. Executive Engineer,

Water Resources Department, Jalgaon.

Subject : Regarding determining the necessary flood line for determining the
prohibited and controlled area for Dhadi river in Fainpur city.

Reference :

1. Hon. National Green Tribunal (NGT-WZ ) order in the matter of
Lalitkumar Namdev Chaudhary v. Government of Maharashtra and
others (OA No. 84/2022) dated 22/01/2025.

2. Department of Water Resources, Government Circular no. Purni-2018/
(182/2018) CV (Revenue), dated 03/05/2018

Sir,

According to the above mentioned subject Hon. National Green Tribunal (NGT-WZ) in the
matter of Lalitkumar Namdev Chaudhary v. Government of Maharashtra and others (84/2022) as per
the order dated 22/01/2025, Blue and Red Flood Lines has to be drawn as they are necessary for
determining the Prohibited and Controlled Area for Dhadi River in Faizpur City.has been informed
about drawing.

However as per point no. 10 of the Government Circular in reference no. 2 it has been
mentioned that the responsibility of the Water Resources Department is to draw the necessary flood
lines. However, it is a humble request to determine the required flood line for Dhadi river in Faizpur
city to determine the prohibited and controlled area.

Attachments:

1. Water Resources Department, Government Circular No. Purani-2018/ (182/2018) C.V. (Revenue),
dated 03/05/2018.

2. Hon. National Green Tribunal (NGT-WZ) in the matter of Lalitkumar Namdev Chaudhary v.
Government of Maharashtra and others (OA No. 84/2022) dt. Order dated 22/01/2025.

Yours Faithfully
Sd xxx

Chief Officer
Faizpur Municipal Council



mwﬁrm

Email - WWW. faizpurnp@gmail.com

g Phone No. - 03ucb- ¥434¥ Rei®:30/01/ s
htr/m,a;./ 1297/2025 &7
“ﬁ-’

a1 s Ffaa,

R 8T TeRTeeT e T ey o i A R aoarer TS

HTaRIF T AR 5%t SoTaTaret.
TS : 1. AT TET FRA TaTE (NGT-Wz) Tredier A par ArHed Ty favet A
2 QT & 3 (OA No. 84/2022) 1 gTeaTaTade f&. 22/01/2025 = TCT.

2. oIy s, et aRoe &, RA-2018/ (182/2018) RET (#Fee), oA
03/05/2018.

AT,

aﬂﬂmﬁﬂmﬁmn@ugﬁammm-wamﬂaﬁwmm
Tavar AEISE AT 9 30K (84/2022) AT ATeTTETS AT 1. 22/01/2025 o HTERMNTHR HoTqT ATITeirer
USRS R @ e el R axvarear Tt 3iTaeaes qRXWT (Blue and Red Flood
Lines) 3TEUATSTS T Fhaddol ITE.

TN g3l 56, 2 =T AMRAeT YRhrefier Hears. 10 3 Afee 7 A s ey
mﬁmwmmwwmﬁmmmm
e wmammmmaﬁmmmmmmm
B T TR et Rerd & 77 R,

WEIA : 1. STORTIST FAHIeT, et o= 7, t{{ﬁrzma/usyzom)ﬁr-qmm oicy
03/05/2018.

2. HI. TSE R FaTE (NGT- WZ)WWWMMW
/Tl & 3 (OA No. 84/2022) T TeaTaTEele . 22/01/205 I AT,

Qy@ N
’3«*0)”2“"Lj A
s 0w




